IN THE CENTRAL ADMINISIRATIVE TRIBUNAL ; HYDERABAD BENCH
AT HYDERABAD

- OL.A,.No, 103?/93 Date of Orders 13,11,96

: -BF'lEuFI_.N 4

N.Anjapeyulu . Applicant,
AND '

1. The Post Master General,
Hyderabacd Region,

z—}dg‘iﬂﬁagl india, rep. Dy its
Secretary, Postal Dept,,
Ministry of T@l@communlcatlons,
New Delhi.

3. Superintendent of PosSt Offices,
liahabubnagar Division,

Mahabubnagar. .. Respondents,
i Narayan Geud, e - -
Counsel for the Applicant .+ Mr.B,Sudhakar Reddy
Counsel for the Raspondents . Mr, N,.V.Ramana
CORAMS

N HON'BLE SHRI R RANGALATAN : MEMBER (ADMN,)

HON'BLE SHRI B,S, JAI PARAMESH«AR : MEFBER (JUDL,)

None for the applicent., Mr,.V,Rajeswara Rao for .

Mr.N.V.Ramena, lszarned standing counsel for ths respondents,

2., This OA ié,. filed for quashing the appointment order
Ho,51/14~3~-/MBNR dated 4,1.93 appointing R-4 as Branch Post Master,
Seri Venkatapuram, Koilkonda Mandal by holding it illegal and

- vold ano for a conseguential direction to select the appllcant

as B P h. Szri Venkatapuram, KDllkOnda Mandal,
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3. ,This'applicatiOn has come up for final hearing on
8.11,96 when the learned counsel for the applicant was not
present, It was posted for dismissal today., . Even today
the learned counsel for the applicant is not oresent. R
4, ;I In view of the above, the OA is dismissed fér

non-prosecution by the applicant. The above order is

5. No costs,
({ B,S, JAL EAEANESHH AR ) ({ R,RANGARATAN ) ‘
_~Ember (Judl,) ) . Member (Amn, )
qh : 7
L™ Dateds 13th November, 1996
IDv
( Dictated in Open Cdurt ) '
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